NATIONAL COMPANY LAW APPELLATE TRIBUNAL

2" FLLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 04.06.2020 (THURSDAY)

COURT OF CHAIRPERSON (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, the Acting Chairperson, Hon’ble Mr. Justice Anant Bijay Singh,
Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical)

For Admission (Fresh cases)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Babumanoharan Aniruddha Deshmukh
(Ins) No. 503 of | Vs.
2020 Indian Bank & Ors.
2. Comp. App. (AT) | Victory Iron Works Ltd. Varsha Banerjee
(Ins) No. 508 of Vs.
2020 Jitendra Lohia
3. Comp. App. (AT) | Parthiv Parik, RP of Jaihind Project Ltd. | Henna George
(Ins) No. 509 of Vs.
2020 Brahmaputra Crackers & Polymer Ltd.
4. Comp. App. (AT) | Elektronik Lab India Pvt. Ltd. Jaikriti S. Jadeja
(Ins) No. 510 of Vs.
2020 Pinnacle (Air) Pvt. Ltd.

02:00 PM

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, the Acting Chairperson, Hon’ble Mr. Justice Jarat Kumar Jain,
Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member (Technical)

For Admission (Fresh cases)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | R. K. Association & Hoteliers Pvt. Ltd. | Gagan Gupta
(Ins) No. 511 of | Vs.
2020 BW Businessworld Media Pvt. Ltd.
Through its Managing Director
2. Comp. App. (AT) | Avasarala Venkateshwra Rao Rajesh Bohra
(Ins) No. 512 of | Vs.
2020 Servomax India Pvt. Ltd. & Ors.
3. Comp. App. (AT) | Panna Pragati Infrastructure Soumya Dultta
(Ins) No. 515 of Pvt. Ltd. Anr.
2020 Vs.
Amit Pareek & Ors.




4, Comp. App. (AT) | Panna Pragati Infrastructure Soumya Dutta
(Ins) No. 516 of Pvt. Ltd. Anr.
2020 Vs.
Amit Pareek & Ors.
Copy to: -
By the order of Hon’ble Acting Chairperson
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